12 Oral Answers [RATYA SABHA] to Questions

The House reassembled at twelve of the clock,
MR. CHAIRMAN in the Chair.
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Oral Answers [6 August, 2015] to Questions 13

Welfare of children living in slums

F#181. SHRI NARESH AGRAWAL: Will the Minister of WOMEN AND CHILD
DEVELOPMENT be pleased to state:

{a) whether the Ministry deals with the monitoring of education, health and

housing of children residing in slums, begging on streets and residing in orphanages;

{(b) if so, details of the schemes of Government for providing education, health
and housing to lakhs of the children; and

{c) whether Government also monitors the schemes after implementing them?

THE MINISTER OF WOMEN AND CHILD DEVELOPMENT
{(SHRIMATI MANEKA SANJAY GANDHI): (a) to {¢) A Statement 1s laid on the
Table of the House.

Statement

{a) and (b) Yes Sir, several Schemes are being implemented and monitored for
education, health and housing of children residing 1n slums, begging on streets and
residing in Child Care Institutions. The Schemes that are being implemented by
the Ministry of Women and Child include the Integrated Child Protection Scheme,
Integrated Child Development Services, Beti Bachao Beti Padhao and Rajiv Gandhi
Scheme for Adolescent Girls-Sabla.

The Schemesbeing implemented by the Ministry of Human Resource Development
for education of children include: Sarva Shiksha Abhiyan, Mid Day Meal Scheme and
Padhe Bharat Badhe Bharat.

The Schemes/Programmes related to health being implemented by the Ministry of
Health and Family Welfare include: Newborn and Child Health Interventions; Home
based Newborn Care Scheme, Promotion of Optimal Infant Young Child Feeding
Practices, Micronutrient Supplementation, Rashtriva Bal Swasthya Karyakram;

Universal Immunization Programme and Pulse Polio Immunization.

To address the housing requirements of slum dwellers, the Government has
launched “Housing for All (Urban)” Mission in June, 2015. The Mission will cover all
4041 statutory Towns in 3 phases.

{c) Yes Sir, the Schemes/Programmes being implemented by the Government
are monitored periodically at National, State and District levels.

T Original notice of the question was received in Hindi.



14 Written Answers to [RATYA SABHA] Starred Questions

MR. CHAIRMAN: Question 181. ..(Interruptions)... 39 3 FAT T T 27
This 1s Question Hour. . {Inferrupfions).. Please let the Question Hour proceed.

~(Interruptions).. Please ask your supplementary question. ..(Interruplions)..
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WRITTEN ANSWERS TO STARRED QUESTIONS
Steps to make bureaucracy accountable and transparent

*¥182. SHRI SANJAY RAUT: Will the PRIME MINISTER be pleased to

state:

{a) how many officers of All India Services-IAS/TPS/Customs/Income Tax etc.
have been found corrupt and dishonest, State-wise, during the last three years;

{b) what measures are being contemplated to identify and punish tainted

officers; and

{c) the details of steps taken or proposed to be taken by Government for making

the bureaucracy more accountable and transparent?

THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS (DR. ITENDRA SINGH): (a) As per information
provided by the Central Bureau of Investigation {CBI), during the last three years i.e.,
2012,2013, 2014 and 2015 (up to 30.06.2015), the details regarding number of officers
of Group “A” Services i.e., Indian Administrative Service (IAS), Indian Police Service
(IPS) and the officers of Indian Revenue Service (Customs and Central Excise) and
Indian Revenue Service (Income Tax) against whom cases under the Prevention of
Corruption (PC) Act, 1988 have been registered is as follows:-

Service 2012 2013 2014 2015 (up to
June, 2015
1 2 3 4 5
IAS 8 2 2 0

IPS 1 0 0 0




